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PCB's compensation claim against BCCI

2874 SHRIMATI SHANTA CHHETRI: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) whether the ICC's Dispute Resolution Penal ordered Pakistan to pay 60 per
cent of the cost demanded by the Board of Control for Cricket in India {(BCCI) after the
world body's rejection of the Pakistan Cricket Board's (PCB) compensation claim against
India for failing to honour a Memorandum of Understanding on bilateral cricket and

also announced the costs award for the two Boards;

(by if so, details thereof and reasons as to why BCCI could not make it clear

to the PCB that it was a bilateral cricket and not a Memorandum of Understanding; and
{c) by when Pakistan will pay 60 per cent of the costs demanded by the BCCI?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORT S (COL. RATYAVARDHAN SINGH RATHORE): (a) to (¢) The International Cricket
Council (ICC), which is the global governing body for cricket, works in an autonomous
environment and has its own dispute resolution mechanism for resolving disputes
between their admitted Members. Both the BCCI and the PCB are Members of the ICC
and disputes between them are to be settled by the ICC as per its laid down mechanism.
The Government doesn't have any direct involvement in this matter. Therefore, no
information regarding disputes between Members of the ICC is maintained in this

Ministry.
Construction of playgrounds in country

12875. DR. ASHOK BAIPAT: Will the Minister of YOUTH AFFATRS AND SPORTS
be pleased to state:

{a) whether Government intends to establish an institutional system to control

the standardisation and quality of the playgrounds in the country;
(by if so, the details thereof;

{c) number of proposal received, during last three years and in current year to

build and develop playgrounds, State-wise and year-wise;

{d) details of action Government proposes to take on these proposals; and

TOriginal notice of the question was received in Hindi.
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(e) total number of playgrounds constructed and developed in last three years

and in current year in Uttar Pradesh?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RATYAVARDHAN SINGH RATHORE): (a) to (¢) Sports is a State
subject and promotion of sports in the country, including establishing institutional
system for the standardization and quality of playgrounds 1s primarily the responsibility
of the State Government concerned. The Central Government complements/supplements

the efforts of the State Governments.

This Ministry is implementing the Khelo India Scheme which infer alia includes
a vertical 'Play Field Development' which provides for putting in place a strong
institutionalized mechanism for preserving, protecting, developing and promoting
plavfields though setting up of State and District Playfield Associations by the States/
UTs on the lines of National Playfield Association of India (NPFAT), relevant provisions

of which is given in Statement (See below).

Further as per the provisions of the scheme and operational guidelines thereunder,
developing playgrounds in all gram panchayats can be taken up by all States/UTs in
convergence with the scheme of Mahatma Gandhi National Rural Employment Guarantee
Scheme (MGNREGS) and any other scheme(s) of the State Government/Central
Government for which suitable advisory has been issued on 17.11.2017 to all States/
UTs through operational guidelines on "Play field Development” component of Khelo

India Scheme.
(d) and (&) Do not arise.
Statement

Relevant provision of Khelo India vertical "Play field Development” on
institutionalized mechanism for preserving, prolecting, developing

and promoting plavfields

A National inventory of playfields and sports infrastructure will be prepared on
a Geographic Information System (GIS) platform for their optimum utilisation. In order
to put in place a strong institutionalized mechanism for preserving, protecting, developing
and promoting playfields, State and District Playfield Associations will be created in
ail States/UTs on the lines of National Playfield Association of India (NPFAT). District

and State level Associations will register existing play areas, map them on the GIS
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platform and affiliate with the National Playing Fields Association of India (NPFAT)

through District and State Associations, thereby creating a National database.

NPFAI has been registered as a Society under Societies Registration Act, 1860 in
February, 2009. ¥ 50 lakh can be provided to States to establish Playing Fields Association
at State level as well as at District level. The Playing Fields at the District level will be
registered with District level Playing Fields Association which in turn will be affiliated
to State level Playing Fields Association which will be affiliated to NPFAL

Sports infrastructure in U.P

2876, SHRI VIJAY PAL SINGH TOMAR: Will the Minister of YOUTH AFFAIRS
AND SPORTS be pleased to state:

{a) whether Government proposes to create modern sports infrastructure in the
country, particularly, in the State of Uttar Pradesh;

{by 1f so, the details thereof; and
{c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (COL. RAIYAVARDHAN SINGH RATHORE): (a) to (¢) Sports 1s a State
subject and promotion of sports in the country, including creation of modern sports
infrastructure in States 1s primarily the responsibility of the State Government concerned.
The Central Government complements/supplements the efforts of the State Governments.

This Ministry is implementing the Khelo India Scheme which inter afia includes
a vertical "Utilisation and Creation/ Upgradation of Sports Infrastructure’ which provides
for grant of financial assistance for filling the critical gaps in sports infrastructure of
the country including Uttar Pradesh. Details of sports infrastructure sanctioned in the
State of Uttar Pradesh under Kheio India Scheme 1s given in Statement.

Statement

Details of sports infrastruciure sanctioned in the Siate of Uttar Pradesh under
Khelo India Scheme

(T in crore)

S1. No. Name of the Project Grant
Sanctioned

1 2 3

2016-17

1. Laying of Synthetic Hockey Field at Kailash Prakash 550

Stadium, Meerut




